
IN. TE CENTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENC' 

AT 11YDERABAD 

O.A. 226/94. 	 Dt. ofDecision : 14.6.94. 

Smt, M. Sailaja Sumaii 	 •. Applicant 

Director Genera, 
Door Dars'n, Govt. of India, 
Mandi House, New Delhi. 

Direcbar, 
Door oarshan Kndra, 
Govt. of £ndia, 
Ramanthapur, Hyderabad 

Mr. P.L. chawia, 
s/o Not known, Age:Not known, 
Director, 000rdarshan Kendra, 
Ramanthapur, Hyderabad 	 .. Respondents 0  

Cbunsthl for the Applicant 	Mr. Y. Suryanarayana 

C:ounael for the Respondents : Mr. N.V. Ramana, Addi.CGSC, 

THE HUNt BLE S"RI JUSTICE V. NEELRDRI U : ECE CdAIRMAN 

THE HUNIBLE Shah R. RANGARAJAN : MEMBER (ADMN.) 
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Copy to:- 

Director General, Door Darshan, Government of India, 
Mandj House, New Delhi. 

Director, Door Darshan Kendra, Government of India, 
Ramanthapur, Hyderabad. 

Mr.P.L.Chawla, S/o not known, AgesNot known, Director, 
Doordarshan Icendra, Ramanthapur, Hyderabad. 

One copy to Sri Y.Suryanarayana, Advocate, C.A.T.Hyderabad. 

One copy to Sri N.V.Rarnana, Sr.CGSC,CAT,Hyderabad. 

One copy to Library. 

One, spare. 



O.A.NO.226/94. 	- 

JUDGMENT 	 Dt: 141.6,1994. 

* 	 (AS PER HON'BLE Si-flU JUSTICE V.NEELADRI RAO, VICE CHAIRMAN) 

' 	', 	• 

Heard Shri Y.Suryanarayana, learned counsel 

for the applicant and 3hri N.V.,Ramana, learned standing 

counsel for the respondents. 

2.

This OA was filed assailing the transfer of the 

applicant from Hyderabad to Lucknow as per the impugned 

proceedings dated 10.2.1994. 

3, 	It is now stated that the applicant was promoted 

from the post of Producer Grade-Il to the post of 

Assistant Station Director on adhoc basis and she is 

posted at Hyderabad Doordarshan Kendra. 	 - 

4 	As such, the GA had become infructuous and 

accordingly it is dismissed. No costs.\ 

th DàIRAO) 
MEMBER (ADMN.) 	 VICE CHAIRMAN 

DATED: 14th June, 1994. 
Open court dictation. 
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TMPED BY ,tc 	35: 

Ci-IECHED EL 	 APP ROVED BY 

IN THE CENT'j 	 TRIBUjm 
i-IYEER;BAD BENCH LT 1-IYDERcEAD. 

THE HON'BLE NPOJTJSTICE V.NEELADRI BAC 	—. 

VICE CIaIRr'QN L- 
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THE Ia'.T1TJLE HR.A.B/.CRTHI 	NEflSER(A) 

THE RON' BLE NP.T.
i 	!MZ M-3E P (I- UDL) 

HANDPASEIFR REDDY 

THE RON' BLE NR.R.R GArj,q : 

Dated: 
— -1994. 
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AdMed and Intbrjra Ditections Isue. 

2Jla,e 

Dispose of W±tectjons 
Diismj s s e a 
Dismjssd as W±thdrawn 

Diarnisse for default. 

ReJecte/o\derea 

- N9.iorder as to Costs. 	 C 
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